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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1

(Brief record of proceedings)

Monday, 8" April, 2002/ Chaitra 18, 1924 (Saka)

Question Hour:

Starred Questions 141-143, 145,147,148 & 151 were asked and replied.
Replies to Starred Questions 144, 146,149,150, 152-170 and Unstarred
Questions 83 & 84were laid on the Table.

Adjournment Motion:
Dr. Jagdish Mukhi, Leader of Opposition was asked to take the leave of the
House regarding his notice on Adjournment Motion given under Rule 59.

~As more than 1/6" members stood in favour of the Motion, Chair ruled that

leave was granted and announced that Rule 64 says i‘;'Should be taken up one
hour before the termination of the business. However, as the matter was

important, the Motion would be taken up at 4.30 PM.

However the Opposition. Members insisted that the Motion be taken up for
discussion immediately. As the Leader of the House agreed to the request the
Chair announced that it would be taken up immediately:

(Shri Jagdish Anand, walked out of the House in protest on not being

‘allowed by thf: Chair to raise some matter) -

 Shri Jagdish Mukhi moved the Adjoumment Motion.

The following Members participated in the debate:
1. "Shri Narendra Nath
2. Dr. (Smt) Kiran Walia
3.- Shri Nand Kishore Garg

House adjourned for tea-break

House reassembled
The Chair ruled that the notices of Special Mention (Rule 287) given by the
following Members be treated as read:

1. Shri Nand Kishore Garg

2. Shri Jai Bhagwan Aggarwal

3. Shri Surender Kumar
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-Shri Jagdish Anand

Ch. Shishpal _
Shri Bheeshm Sharma
Shri Mohan Singh Bisht
Shri Veer Singh

Shri Sushil Choudhary

MO PO = O LA e

!
4.37 g
PM ebate on Adjournment Motion continued:
4. Shri Mukesh Sharma
5. Smt. Anjali Rai
6. Shri Sahab Singh Chauhan
7. Shri Naseeb Singh
8. Shri Kanwar Karan Singh
9. Shri Sushil Choudhary
10. Shri Jile. Singh Chauhan

The Minister of Transport and the Chief Minister replied to the debate.
The Adjournment Motion was put to vote and negatlved w:th 13 votes in
favour and 40 against.

6.13

PM - The House was adjourned up to 2.00PM of 9™ April, 2002
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